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(c) if so, the details thereof; and 
(4) by what time this new policy 

is likely to be implemented ? 

THE MINSTER OF STATE OF 
TRE MINISTRY OF ENVIRON- 
MENT AND FORESTS (SHRI 
KAMAL NATH) : (a) to (d) The 
National Forest Policy, adopted in 
1988, provides for massive need- 
based and time bound programmes of 
afforestation and tree planting, with 
particular emphasis on fuelwood and 
fodder development, on all degraded 
and denuded forest and mn-forest 
lands, inclt14ing the hill areas as in 
Himachal Pradesh and Uttar Pradesh. 
It also provides that production fores- 
try pogramples, while aiming at en- 
hancing the fomt  cover in the coun- 
try and meeting national needs, should 
net entail clear felling of adequately 
stocked natural forests. 

. . 

[English] 

'hnsfer of Pbysical Education and 
Yoga Teachers of K. Vs. 

3351. DR. LAXMINARAYAN 
PANDEYA : 

SHRI PHOOL CHAND 
VEWA : 

Wa t b  Min@er of HUMAN RES- 
OURGE DEVECOPMENT be pleas- 
dtostp%e: 

(a) whether annual request for 
m d e r  of Physical Education and 
Y m  tewbls of Kendriya Vidyala- 
yas bave been given e@wt to dur- 

p r w r t g  two academic ses- 
sions wl.& the m w s t  for transfer of 

c ~ ~ ~ t s  of teachers have been/ 
arc b e i i  ordered ; and 

(b) if so, the reasons therefor? 

THE MINISTER OF HUMAN 
RESOURCE DEVE&WMENT ' 

(SHRI ARJUN SINGB) : (a) Yes, Sir. 

(b) The Yoga Teachers were initial- 
ly appointed on ad-hoc basis when 
yoga teaching was staaed experimen- 
tally. I t  was subsequently decided to 
integrate Physical Education and Yoga 
in Kendriya Vidyalayas and to regu- 
larise Yoga Teachers after they ac- , 
quire the qualifications of Physical 
Education Teachers. In the meantime, 
routine request transfers are not being 
permitted. 

Demand to Enhance Sum for Group 
Insomnce Scheme in Kendriya 
Vidyalqa b p 3 e t B p r r  

3352. DR. LAXMINARAYAN 
PANDEYA : 

SHRI PHOOL CHAMD 
VBRMA: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMeNT be 
pleased to state : 

(a) whether All India Kendriya Vi- 
dyalaya Teachers Association has 
been demanding enhancement of sum 
assured for on the lines of Cewal 
Government Eseployees Insurance 
Scheme ; and 

(b) if so, the details thereof and 
the reaction of Union Government 
thereto 7 

THE MINISTER OF HUMAN 
RESOURCE D E v E m m N T ,  
(SHRT ARJUN SMGH) : (a) and (b) 
Yes, Sir. The All India Kendriya 
Vidyalaya Teachers Association is 
demanding ratiopahtjon of tbq 
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Group Insurance Scheme. The posi- , ' tion is behg reviewed by the Kendriya 
Vidyalaya Saagathan. 

Complaints Against Samagta Seva 
Sangh 

3353. DR. LAXMINARAYAN 
PANDEYA : Will the M i s t e r  of 
HUMAN RESOUaCE DEVELOP- 
MENT be pleased to state : 

(a) whether grant has been provid- 
ed to an institution named Samagra 
Seva Sangh, Garoth in Madhya Pra- 
desh for literacy drive ; 

(b) if so, the amount provided 
therefor during 1989-90 and 1990-9 1 
year-wise ; 

(c) whether government have recei- 
ved some complaints about this ins- 
titution ; and 

(d) if so, the actions taken thereon ? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI ARJUN SINGH) : (a) Yes, 
Sir. 

(b) Under the Scheme of Assistance 
to Voluntary Agencies working in 
Adult Education, no grant was provi- 
ded to Mandsaur Zilla Samagra Seva 
Sangh, Survodaya Sadhana Kendra, 
Gram Phoolkheda, PO Pavri Garoth, 
District Mandsaur (M.P.) during 
1989-90. During 1990-91, Ministry 
has sanctioned a grant of Rs. 35.62 

)la& to this agency under Total Lite- 
racy Campaign Programme for mak- 
ing Gar0t.h Block fully literate. First 
instalment of Rs. 16.50 l&hs has 
been released on 22-4-1991. 

(c) Yes, Sir. . . 

(d) A copy of the c o m p h t  .-has 
been sent to the Government of Ma- 
dhya Pradesh for m&mg an icguky 
in the matter and report has been cal- 
led for which is awaited. 

[English] ' a .  

Surplus Teachers 6f Kendriya Vidya- 
layas 

3 354. DR. LAXMINARAYYAN 
PANDEYA : Will the Minister of HU- 
MAN RESOURCE DEVELOPMENT 
be pleased to state : 

(a) whether about 450 teachers of 
different categories in Kendriya Vid- 
yalayas have recently been rendered 
surplus ; 

(b) if so, the details thereof, Vidya- 
laya and categories-wise; and 

(c) steps the Government propose 
to take to absorb them? 

THE MINISTER OF HUMAN 
RESOURCE DEVELOPMENT 
(SHRI ARJUN SINGH) : (a) to (c) : 
On account of increase/decrease in 
sections, upgradation of Kendriya 
Vidyalayas, opening of new Vidya- 
layas etc., there is a continuous pro- 
cess where by, in individual Vidya- 
layas some teachers are rendered sur- 
plus and vacancies in others are 
created. Considering the Kendriya 
Vidyalaya Sangathan as a whde, there 
is an overall deficit rather than sur- 
plus of teachers. Where the individual 
teachers become surplus in their parti- 
cular Vidyalayas, they are adjusted 
against other vacancies in the same 
or the related disciplines. The servi- 
ces of regular teachers are .not termi- 
nated merely because of being sur- 
f h s  in a particular school/section, 


